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THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
and (b). A proposal of the ONGC
was approved by the Government in
November 1979 for the purchase of a
Multipurpose Support Vessel (MSV)
at g cost of Rs. 20.83 crores is be
covered under Dutch Credit, from
M’s. Ocean Inchape Limited, UK.
However, M/s. Ocean Inchape Limited
subsequently  withdrew their offer
ar.d as such at present the ONGC is
not purchasing any Multipurpose Sup-
port Vessels from M/s. Ocean Inchape
Limited London.

(¢) and (d) The tenders for the
purchase of the MSV were invited
ry ONGC from three countries na-
ricly, U K |, Netherlands and France
a< per the directive of the Govern-
ment of India This was done with
a view to utilise the availability of
credit/grant from thes. countries

(e) The offer of M/s. Occan In-
chape Limiteq was accepted by ONGC
¢ fter satisfying itself about the capa-
bility f M/s. Ocean Inchape Limited
and the Dutchyard where the MSV
vas to be fabricated.

Progress of work on Buxer Koel-
war Embankment in Bihar

*845 SHR] CHANDRADEQO FRA-
SAD VERMA: Will the Minister of
IRRIGATION be pleased to state:

(a) whether even one fourth work
of Buxer-Koelwar embankment on
tight side of Ganges in Bihar has
not yet been completed; and

(b) if so, the details thereof?

THE MINISTER OF IRRIGATION
(SHR] KEDAR PANDAY): (a) and
(b). The State Government has re-
ported that out of the total] earth-
work of 171.52 lakh cubic metre
required for the Buxer Koelwar Em-
bankments, the quantity of work done
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to the end of June 1980 is 77.27 lakh
cubic metre.

Bedthi Power Project in North
Canara, Karnataka

*850. SHRI T. R. SHAMANNA:
Will the Minister of ENERGY AND
COAL Dbe pleased to state what is
the estimate of the BRedthi Power
Project and what is tha stage of the
execution of the project?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): Bedthi (Gan-
gavali) Hydroelectric Prciect Stage—
I (2x105 MW), has been approved by
the Planning Commission in April,
1979 for an estimated cos*t of Rs. 13924
akhs, including transmission  lines
and receiving stations. Present.y,
mfrastructure works and detailed in-
vestigations for taking up the cons-
truction of the varwous comporents
2Ie 1n progress.
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Pending Applications for issue of
new Domestic Gas Agency

*852. SHRI DAULATSINHJI JA-
DEJA: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased
to state:

(a) the number of applicationg for
new domestic gas agencies gre pend-
ing with the Government as on 31st
December, 1979,

(b) whether any new agency has
been allotted during the year 1980;

(¢) if so, when and to whom; and

(d) the criteria adopted for allo-
ting such agencie@?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRY VEERENDRA PATIL): (a)
Retail outlet dealerships/distributer-
ships including cooking gas agencies
are awarded by respective oil mar-
keting companies ang not by Govern-
ment. Appointment c¢f dealers/
distributors is made by them in ac-
cordance with the guidelines laid
down for this purpose. After selec-
tion of the dealer is complete:d from
among the applicants, the remaining
applications are deemed rejected. No
record is maintained as regards in-
dividual requests made to the Gov-
ernment.

(b) Ves, Sir.

(c) A statement is laid on the Table
of the House.

(d) According to the policy guide-
lines currently in force, 25 per cent
of all agencies are reserved for Sche-
duled Castes/Scheduled Tr:bes, 10
per cent for Defence personnel dis-





